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“19. In the result, this writ application is allowed. The enquiry report, the findings
of guilty recorded by the disciplinary authority, dated 26.3.2011 (Annexure-14) as well as
consequential order of punishment dated 21.2.2012, as contained in memo No0.2765
(Annexure-19) are accordingly quashed. The petitioner would be reinstated in service
forthwith with all consequential benefits including entire back wages right from the date
of dismissal.”
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“At the request of the learned counsel for the State, time till 29.3.2017 is granted
to ensure compliance of the order of this Court.

Put up th|s case on 29 3.2017 within top ten cases.”
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